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ORDER
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OFFICE OF DISTRICT & SESSIONS JUDGE (HQs) : DELHI

| |

Dharam Smgh TDesg:Peon
Role:Orderly
Posting:Sh. Prashant
Sharma, ADJ- 05
Dist.: We.t THC
D Desg Peon
Role:Peon
Posting:0/o Sh.
Naveen Gupta, Addl.
\ Director
Dist.:NALSA, NDin
\ diverted capacity

EC-28707624

~ N gl R S R e Y
ukesh Kumar Desg:Peon :
Role:Orderly

Role:Orderly
Posting:Ms. Ekta
Gauba Mann, CMM
Dist.:East, KKD

e

\EC-90464

e i e @ o ]

By

pe following postings & transfer i i (ol 43 :
ﬂ T s are being made in official exigency with immediate
ectic .
“5No. | Name/EC [ From To
1 ‘ Hans Raj ‘Desg:Peon Desg:Peon
i 8/o: Role:Orderly Role:Orderly
\ EC: 90408 Posting:Ms. Kiran Posting:Sh. Herish Kumar, Spl.
l Gupta, ASJ-03 Judge (PC Act) (CBI)-20
| 20 0 Dist.:NW, Rohini Dist.: RACC, ND
{2 i Ashok Lal | Desg:Peon Desg:Peon
o Singh Role:Orderly Role:Orderly
'l' \S/ o Posting:Sh. Rajinder Posting:Sh. Sunil Beniwal, spl ~
] ‘ EC: 90149 ’ Singh, ADJ-02 Judge (NDPS)
{ i Dist.: :Central, THC Dist.: ¥ West, THC ST i
l‘ Desg: sg-Peon ’

Role:Orderly
Judge (NDPS)

Desg:Peon
Role:Orderly

Dist.:SHD, KKD

Desg:Peon
Posting:Ms. Shivali

03
Dist.;West, THC

[ Desg:Peon

Posting:Sh. Deepak Dabas, Spl l’

Dist.: Central THC

Posting:Sh. Naveen Gupta, ASJ-0
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Sharma, ASJ-

'| Role:Orderly
EC-10822

Posting:Ms. Mona Tardi

Parveen Kumar Desg:Peon
\ Dabas { Role:Orderly Role:Orderly
Posting:Sh. Posting:Sh. Manish Khurana, ASJ-
\ \ FC-90420 purshottam Pathak, | 01 (POCSO)
iy CMM Dist.:North, Rohini
\ Dist.:NDD,PHC
rf—’ﬂﬂ—ﬁ‘nﬁﬂm """"" Desg.Peon Desgpeon -
1 Role:Orderly

Posting:Sh. Ajay Garg, ADJ-01

Pool,Admin-III
Dist.:Central, THC,

Karketa, CMM Dist.:NDD, PHC
Dist.:SHD, KKD
'8 T Lekh Raj Desg Peon Desg:Peon
Role:Peon Role:Orderly
EC-90124 Posting:Office Posting:Ms. Mona Tardi Karketa,

CMM

\
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Posting:Sh. Pawan
. Singh Rajawat, CMM,
i Dist.:NE, KKD

EC-38512350

> Delhi Dist.:SHD, KKD
9 '\/ Jaiveer Singh | Desg:Peon Desg:Peon -
Role:Orderly Role:Orderly

ADJ-03
Dist.;:NW, Rohini

Posting:Sh.Devender Kumar Garg, ‘
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cop jorwarded for information and necessary action to:-

—

The
gast/SHD/ North-West/RACC, North/South/S ¥ :
, The Member Secretary, NALSA, Jam Nagar }{ogzet’hNEjvsg el?hCilhl/New Delhi.

3 The Member Secretary, DSLSA, Patiala House Court, New Dethi

4. PS. Office, Ld. District & Sessions Judge, Central/West/East/South-West/NDD/East/North-

East/SHD/ North-West/RACC,North/South/South-East, Delhi/New Delhi.
O/o the D&SJ, Central/ West/East/South-

5. Administrative ogér (Judicial),
Welsgi/ NDD/East/No -Eas.t /SHD/North-West/RACC, North/ South/South-East, ~Delhi/New
Delhi to submit the comp!mnce report of the order within three days.

6. The Accounts Officer / Assistant Accounts Officer, Accounts Branch, Central/West/ East/South-

West/NDD/East/ North-East/SHD/North-West/ RACC, North/South/South-East, Delhi/New

Delhi.
7. %ealé,\mg Officials, Personal File, Administration Branch- III, Central District, Tis Hazari Courts,
elhi. :
Central/West/East/ South-West/NDD/ East/North-

8. Dealing Officials, Leave Seat,
East/SHD/ North-West/RACC, North/South/ South-East, Delhi/New Delhi.

9. The Officers/Officials concerned.
10. Dealing Official, Layers/ACR Cell, Central District, Tis Hazari Courts, Delhi
11. Ld. Web Site Committee, Hindi/English, Tis Hazari Courts, Delhi.

/)
' (Balbir Singh Shalar)
jnistrative Officer (Judicial)

Adm
azari Courts, Delhi.

Admin-III, Central, Tis H

L
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06| ks JCENTRAL/P&T/2099 Dated. Delhi thes..4.0 JAN 2020

District &  Sessi
ssions Judge, Central/West/East/South-West/NDD/East/North- -
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